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Closure of vaccine manufacturing PSUs 

1575. SHRI P. RAJEEVE: Will the Minister of HEALTH AND FAMILY WELFARE be pleased to 
state: 

(a) whether Government has taken a decision to revoke its earlier decision to shutdown three 

vaccine factories; 

(b) if so, what are the steps taken by Government to fulfil the commitment to give universal 
free vaccination to all children in the country; and 

(c) whether there is any decrease in the number of children who have been vaccinated during 
the period of closure of these factories? 

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (a) The 

manufacturing licenses of the three Vaccine Institutes namely, the Central Research Institute, 

Kasauli, Himachal Pradesh, the Pasteur Institute of India, Coonoor, Tamil Nadu and the BCG 
Vaccine Laboratory,Chennai, Tamil Nadu, which are under the administrative control of the Ministry 
were suspended by the Drugs Controller General of India DCG (I) in January 2008 since they were 

not found in compliance with the Good Manufacturing Practices (GMP) as provided under Schedule 

M of Drugs and Cosmetic Rules, 1945. Government has decided to revive these units. The licences 
of these units can be revived and the production of vaccines can be restarted after compliance with 

GMP requirements. 

(b) Vaccine procurement for National Immunisation Programme is being carried out from 

other Public Sector Units (PSUs) and indigenous private Sector units. 

(c) As per the provisional data available, there is a decrease in the number of children 

vaccinated during the year 2008 as compared to the year 2007. 

Unsatisfactory functioning of CGHS dispensaries 

1576. SHRI VARINDER SINGH BAJWA: Will the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether Government is aware that the functioning of C.G.H.S. dispensaries in the far off 
areas of Delhi is far from satisfactory as there is hardly any proper supervision of their functioning by 

senior officers of the Ministry; and 

(b) if so, what steps Government proposes to take to ensure their proper working with 

periodical supervision by senior level officers of the Ministry to improve their functioning? 

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (a) and (b) 

No such report has been received in the CGHS. 

Regular and surprise inspections are carried out by the Additional Director of the Zone; by 

Director (Admn. & Vigilance), Dte.G.H.S.; Vigilance Officer, CGHS(HQ), etc. 
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Each and every dispensary has a local advisory committee, which generally meets in the second 

Saturday of the month to review grievance of the dispensaries registered in the dispensary. The 
committee has representatives from pensioners association, Area Welfare Officer appointed by the 
Department of Personnel and Training and representatives of Resident Welfare Associations. 

The dispensaries also have a grievance/suggestions box and grievance register. The grievance 
box is opened in the meeting of the Local Advisory Committee and action to resolve the grievance is 
taken by the CGHS. 

Blood banks at block-level 

†1577. SHRI AMIR ALAM KHAN: Will the Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether Government has any proposal to set up blood banks at block level health centres 
to bring down maternal mortality rate in the country; 

(b) if so, the details thereof; 

(c) the details of the above rate in the State of Uttar Pradesh, district-wise; 

(d) the financial allocation made by Government during the last three years, district-wise; and 

(e) the steps taken by Government to set up blood banks? 

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (a) and (b) 
No. Presently blood banks will not be established at block level; however Blood Storage Units are 
being set-up at the First Referral Unit (FRUs) for making available adequate quantity of tested blood 
units to bring down maternal mortality rate in the country. 

(c) As per the Sample Registration Survey (SRS) 2007 conducted by Registrar General of 
India (RGI), Maternal Mortality Rate (MMR) of UP is 440 per one lac live births as compared to 254 
per one lac live births which is the state average of India is given in the enclosed Statement-I (See 
below). 

(d) A statement indicating financial allocation made by Government during the last three years 
district wise is given in the enclosed Statement-II (See below). 

(e) National AIDS Control Organization (NACO) and National Rural Health Mission (NRHM) 
are setting up Blood Storage Units at First Referral Unit (FRUs) in the country. National AIDS Control 
Organization (NACO) is responsible for:- 

• Training of one Medical Officer and one Lab technician from each FRU. 

• Provide recurring grant to Blood Storage Units after establishment (@ Rs 10000 per annum). 

• Regular supply of screened and tested blood units from the linked blood bank. 

† Original notice of the question was received in Hindi. 




